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Heard Mr.P.K.Mohapatra learned counsel 

for the petitioner and Mr.Ashok Misra, learned standing 

counsel for the Respondents. Mr.Asho)c Mjsra,learned 

standing counsel filed the original letter bearing 

No.1065/78 dated 18th May,1993 wherein it is stated 

by Garrison Engineer that the petitioner has been 

allowed to remain in the quarters till 30th Septerrer, 

1993. Hence this application is infructous and 

accordingly disposed of. 
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